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IOFFICE OF PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQS). DELHI

postings & transfe

ORDER

As per the directions of Ld. Principal District & Sessions Judge (HC1s), Delhi the following
are being made with immediate effect‘
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i.
EC: 67003609

sir?
Desg: Peon '
Role: Orderly
Posting: In the Court of Ms.
Shalinder Kaur, Ld. Principal
District & Sessions Judge
Distt: South '
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Ramesh Mehra
liar _
Desg: Peon
Role: Peon
Posting: Office Pool,
Branch-lll
Distt: Central
THC
(w.e.f. 01.10.2023)

Admin.

Biswajit Shah
EC: 94794899

I Saket
Desg: Peon
Role: Orderly
Posting: ln the Court of Ms.
Shalinder Kaur, Ld. Principal
District & Sessions Judge
Distt: South -
Saket

Desg: Peon
Role: Peon
Posting: Attached with
Manjusha Wadhwa, Ld.
lncharge, Mediation Centre
Distt: East
KKD
(w.e.f. 01.10.2023)

Ms.
Judge

3. Parveen Dayma
EC : 25832344

Desg: Peon
Role: Peon
Posting: Attached with Ms.
Manjusha Wadhwa, Ld. Judge
lncharge, Mediation Centre
Distt: East
KKD

Desg: Peon
Role: Peon
Posting: Office Pool,
Branch-lll
Distt: Central
THC
(w.e.f. 01.10.2023)

Admin.

ll.

D.-—
l\

Manjeet Kumar
EC: 10670

Desg: Peon
Role: Orderly
Posting: In the Court of Ms.
Shalinder Kaur, Ld. Principal
District & Sessions Judge
Distt: South
Saket

Desg: Peon
Role:Peon _
Posting: Office Pool, Admin.
Distt: North-East
KKD
(w.e.f. 01.10.2023)

Branch

5. Roshan Lal
EC: 92122/64481152

Desg: Peon
Role: Orderly
Posting: in the Court of Sh.
Gurdeep Singh, Ld. District
Judge (Commercial Court)-01
Distt: North-West
Rohini

Desg: Peon
Role: Peon -
Posting: Office Pool,
Branch-lll
Distt: Central
THC
(w.e.f. 01.10.2023)

Admin.
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6 Vidhyarthi Prasad Patel
EC: 90372 .

Desg: Peon
Role: Orderly
Posting: ln the Court of Sh.
Gurdeep Singh, Ld. District
Judge (Commercial Court)-01
Distt: North-West
Rohini .

Desg: Peon
Role: Peon
Posting: Office Pool, Admin. Branch
Distt: East
KKD
(w.e.f. 01.10.2023)
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8.

Anu] Kumar
EC: 26082149 / 11114

Depender Singh Negi
EC: 29044472

Desg:~Peon
Role: Orderly
Posting: In the Court of Sh.
Sunil Kumar Aggarwal, Ld.
Principal Judge, Family Courts,
North-East, KKD
(On diverted capacity),

Desg: Peon
Role: Peon
Posting: Office Pool, Admin.
Branch-lll
Distt: Central i
THC
(w.e.f. 01.10.2023)

Desg: Peon
Role: Orderly
Posting: In the Court of Sh.
Sunil Kumar Aggarwal, Ld.
Principal Judge, Family Courts,
North-East, KKD
(On diverted capacity)

Desg: Peon
Role: Orderly
Posting: ln the Court of Ms.
Saumya Chauhan, Ld. ASJ (FTC)-02
Distt: West
THC
(w.e.f. 01.10.2023)

9. Parvinder Kumar
EC: 91056

Desg: Peon
Role: Orderly
Posting: In the Court of Ms.
Saumya Chauhan, Ld. ASJ
(FTC)-02
Distt: West
THC

Desg: Peon
Role: Peon
Posting: Office Pool, Admin.
Branch-ill
Distt: Central
THC
(w.e.f. 01.10.2023)

J 10. Lakhan Singh
EC: 87692719

Desg: Peon '
Role: Orderly
Posting: Previously attached
with Ms. Vandana Jain, Ld.
Joint Registrar (Judicial),
Hon'ble High Court of Delhi,
New Delhi
(In diverted capacity)

Desg: Peon
Role: Orderly
Posting: Attached with Ms.
Vandana Jain, Ld. DHJS Officer
Distt: Central ‘
THC

_ F7 "J‘T1 Naseeb Singh
EC: 90257

Desg: Safai Karamchari
Role: Orderly
Posting: in the Court
previously presided over by
Dr. Jagminder Singh, Ld. ASJ-
03
Distt: South-West
Dwarka.

J Jagminder Singh, Ld. Joint Registrar

Desg: Safai Ka ramchari
Role: Orderly _ .
Posting: Attached with Dr. ‘

(Judicial), Hon'ble High Court of
Delhi, New Delhi
(in diverted capacity)
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' 1. Non-compliance of the above directions or immediately proceeding on leave shall be viewed
seriously and the erring official will be liable for suitable disciplinary action.

2. This order shall not be considered as a change of cadre of the official mentioned at S. No. 11. He
will continue to be in his parent cadre for all purpose.
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(NAROTTAM KAUSHAL)
PRINCIPAL DISTRICT 8: SESSIONS JUDGE (H0_s)

TIS HAZARI COURTS, DELHI

5/2222 ~i1i3 291]?/23
ADMlN—lll /Central/F.1(3)/P&T/2023 Dated, Delhi the ...............................

Copy forwarded for information and necessary action to:-

Worthy Registrar General, Hon'ble High Court of Delhi, New Delhi.
Ld. Principal District & Sessions Judges, Delhi/New Delhi. .
The Administrative Officers (J udicial)/Branch In-Charges, Administration Branch DelhilNew Delhi.
The Accounts Officers/Assistant Accounts Officers, Accounts Branch Delhi/New Delhi.
Dealing Officials, Personal File, Administration Branch- Ill, Central District, Tis Hazari, Delhi.
Dealing Officials, Leave Seat (Central District) Delhi.
The Officers/Officials concerned.

. D ling Official, Layers, ACR C I/eintral District, Tis Hazari Courts, Delhi.
\/95:0 Site Committee, Hin ' English, Tis Hazari Courts, Delhi.
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PRINCIPAL DISTRICT 8:. SESSIONS JUDGE (HQs)
TIS HAZARI COURTS, DELHI


